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In view of the written request of Sh. Anshul Singhal, l.d. Judicial Magistrate l-'irst Class.

-04 West District, 'l'is lla'/.ari Courts, Delhi (Duty Magistrate on 17-06-2025) for exchange of his duty
the fo;lowing modification in the modified Duty Roster of Judicial Magistrate First Class, West
District,l')elhi for the month of June-2025 (reference No.1209-1263/CJM(West)/DR/2025 Dated
02-06 2025 & No.14-36-1492/CJM(West)/DR/2025 Dated O9-O6-2025) is being madc:-

l Sr. of Judicial Magistrate First Class ‘Working I Holiday Room .\'o.
No. day:

MS. POOTIBITI Singh, Lil. .IMFC(Nl AC!)-O4 17-06-2025
R/o S-101 Ground Floor Anuparn Apartment, East (Summer °4(CBA-1)
Arjun Nagar, Shahdara Delhi Vacation)

Sh. Anshul Singhal, Dd. JMFC-04 19-06-2025
R/0 Flat No. 706, KKD Judicial Residential Complex. (Summer 253
Type-IV, Karkardoom, Delhi 110032 Vacation)

The Dutyklflagistrate would be assisted lay his/hcrlovnvn staff.‘ S A ' S
Rest of the conditions shall remain unchanged in the modified Duty Roster of Judicial

Magistrate 1-‘irst Class, West llistrict, Delhi for the month of June-2025 (reference .\'o ‘.209-
1263/CJM(Wcst)/DR/2025 Dated O2-O6-2025 8: .\'0.1435-l492/CJM(W§t)/DR/2025 Dated

O9 O6 2.025). . ,1’’ I fl ‘l ' <

I ndh a Azad) L/V"
Chie " §qlt2'a.r.éL

. ‘ V 1 1 De‘ ' - u E..\6.Q.§l.cJ1vt(west)/mt/2025 Dated, Delhi the
Copy forwarded for information and necessary action to:-
O1. The Ilon'ble Registrar General, Iligh Court of Delhi, New Delhi

Through l.d. Principal District 81 Sessions Judge, (West),Delhi
02. The i.d.Principal District & Sessions Judge, (i IQ), Delhi
03. The l.d. Principal District & Sessions Judge, (West), Delhi
O4. The I .d. Principal District 8: Sessions Judge all district Delhi/New Delhi

05 'l he l.d. officer lncharge, Pool Car, 'l'is ilazari Courts, Delhi
as The ta. cm, all l)istrict, Delhi/New mtm,
'07. The l.d. ACJM & All l.d. Judicial Magistrate Pirst Class West District, 'l'is llazari Courts,Delhi.
08. ‘l he Director of Prosecution, 'l‘is ilazari Courts, Delhi.
C9. The Commissioner of Police, Delhi
10. The 1 G (Prison), l‘iltar Jail, Delhi/New Delhi.
11. '1 he Secretary, Bar Association. Tis Ilazari Courts. Delhi
12. The Supdt.Jail, New Delhi/lock-Up Incharge, 'l'is liazari Courts, Delhi
13 'l'he Admn. Officer(Judl), Ilindi Department, R. .\'o. 237, 'l'is Ila/.ari Courts, Delhi
14. l.aw Officer, 'l‘ihar Jail, Delhi/New Delhi.
‘.5. I-‘or Uploading on centralized web-site through IAYI-IRS
16. The Video Conferencing, R. No. 211, 'l'is llazari Courts, Delhi.
17. The Care Taking Branch (liq) & West 'l‘is Ila-/.ari Courts, Delhi
18. 'l"'tc Reader to the court of undersigned.
19. The Cash Branch," West District, 'l'is Ila"/.ari Courts, Delhi. ».
20 PS to l.d. Principal District and Sessions Judgc(Wcst) District, Delhi , ,
21 Office file t . -1 ‘kl,’ I \;/
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